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INTRODUCTION 

I. the Chairman of the Public Accounts Committee. as authorised by 
tbe Committee. do present on their behalf this 87th Report on Parasraph 
18 of the Report of C&AG 1984·85. Union Government (P&T) relatina to 
New Delhi-Ambala Coaxial Expansion Scheme. 

2. The Report of the Comptroller and Auditor General of India for 
the year 1984-~S. Union Government (P&n. was laid on the Table 'Of the 
House on"" May. 1986. 

3. The Department of Telecommunications sanctioned a project for 
espansion of the New Delhi·Ambala coaxial system from 4 MHz to 12 MHz 
and for provision of a spur route of 2.6 MHz system between Saharanpur 
and Dehra DUll later cbanged to Muzatfarnaaar Debra Dun in March ·1978, 
at a cost of Rs. 7.82 crores. The scheme was expected to be commissioned 
by the second half of 1979·80 and to earn a reunue of Rs. 10·08 crores. 

y While the 12 MHz ~ystem over the main route from New pelhi to Ambala 
was commissioned in January 1983. the 2.6 MHz system on tbe Muzaffar-
nagar-Dehra Dun route is yet to be commissioned. It will still take 
another two years. 

4. T.he Com~ittee have deprecated the lonl delay in commilSioning 
the main roule. Tbere was also an abnormal delay in excwtin, tbe spur 
route· The major reason advanced for delay in execution of this achome is 
the mid-term cbanse in the type of technoloJY from Analogue to the 
Diaital system· 

S. The Committee have found tbat this chanac of technololY Wal 
decided upon when equipment ,worth Rs. 36.70 lakhs had already been 
purchased and sunk for the originally proposed Analolue System. Betides, 
an amount of Rs. 69 laths has already been invested in installio, the 

tcoaxial cable. Tbe Committee have lamented tbat the project plannin, 
and implementation machinery of the Department hal remained weak. 
The whole project hal not been handled earefully from the ltap of ill 
preparation upto the Italc of execution, iocludinl placiD, ofordorl (or 
equipment etc. The Department did not take into account even tbe Iitelt 
toclmoloaical advancement while formuJatiul it. The Di,ital SYltem w .. 

(v) 



(vi) 

alreadY established in many countries when the project estimate was sanct-
ioned in' 1978 Itself. The explanation of the Department that the 
commercial systems werernot 'Yet ifuIJY1JI'CJVCn is facile. ... 

6. The Committee have also deprecated the delay in finalising ,be 
orders for procurement of the digital equipment due to which the eighth 
I.D A, loap of the World Bank which is availableOD favourable terms could 
not be utilised for this purpose. Tbe procurement is DOW being processed 
against free foreian exchange. The Committee have. therefore, 'emphasised, 
tbe need: for caution and alertness in executin& the projects involving 
fo~ign excbange in view of unsatisfactory foreiJD exchange reserve 
positio~ of the country: 

7. The Committee have also found that there has been cost over-run 
to the extent ofSS% amourrting t~ Its. 66S laic. 'doc to delay in execu tiOB 
the projects, The project as per the 1978·estimat.1 was to cost Rs· ·7.82 
crores: Now i is expected to cost Rs. 14.47 crona. 

8. The Committee ,reel that thili sclaeme .mAJ be only a poinfer to Lbe 
poor planning 'of tbe Departments of TolecommU1licatioll'S in executinl the 
various othorpsojoct. TheCommitlcc ·have. therefore, recommeDd~d 
that an apex body may ,be created ,by that Department to evaluate aDd 
monitor'thotpropell madcby tUm.in ouclltinl all their expaosion project 

,so al to reassess and rearranle their priorities wherever Deccasary so that 
the mi,stakes of tbe past are DOl repeated. 

9. For facility of refercacc and c~nvenience the observations and 
recommendatioolof the Committee have beeD printed itl thick type iD the 

, bedy of the Raport and :have allo been reptOduc:ed in a consolidated form 
in Appendix II to the Report. 

10. The Committee would like toexpreal their thanles to the Ministry 
.. of CommunicatioDs (Department of Telecommunications) for tbe cooper-

ation ex.tended by them ia liviD. information to tbe,Committee. , . 

II· Tbe Committee also place 'OIl -.ord -tbeir appreciation oftb,e 
assistance rendered by the OIllce oftbeComIftl'$1leI"°aedAuclltor GeDe,:;"of 
India in the elamiDation Of'thil'ParaJl'aph. 

NBW DBLHI: 
April 20. 1987 
Chaitra 30.1909 {Silica) 

"E. AYY,...U RJiDDY 
Cludrman. 

Public Accounts Committee 



REPORT 

NBW DBLHI .. AMBALA COAXIAL EXPAN5~ON SCHBME 

A.iulit Paragraph 

This Report is based on Paraaraph 18 of the Report oC the C& AG for 
the year 1984-85, Unio~ Government (P&T). relating to' "New Delhi-
Ambala Coaxial ~Ipansion Scheme" which is'reproduced .s Appendix I· 

Objective and SCOfM of the ~cheme 

2 There WaS considerable demand for reliable telecommunication 
Cacilities for the intepated development of most of industrial and SUlar 
gr.owing belt or Weltern U.P. It 'ras to meet these demands that the 
scheme for expansion .of the existiD, coaxial link on the route New Delhi-
Meerut-Muzaft'arnapr-Ya~unanagar-Ambala was proposed. 

3. The Scheme' was drawn up after taking into account the future 
growth of telephone connections and traffic and non-availability ofadeqaate 
slots in the existing coaxial medium installed in 1965. \ 

. 4. The rollowing woft. were envisaged in this project estimate; 

(i) New Delhi-Hapur Section: lastallation of 12 MHz s,.tem en 
spare conial tuba in· existing 4/375 type couial cable 
worldng for New Delhi.Hapar-BaroUly-Luckaow. 

- . 
(ii) HRpur.Meerut-Muzaffarnagar Section: Installation of 12 MHz 

system on ,new 4/375 coaxia1 cable . 

. (ii;) MazatFllrnagar-Yarnunanagar-Ambala Section: Installation of 
12 MHz system on new 4/375 couial cable. 

• (iv) SabuupQ1-Debradun Section: Inltallation of 2.6 MHz systom 
on new 4/1'4' type coaxial cable . 

. 
5. The spur route at '(iv) was subiequeatly rcongineered as Muzaffar-

al!pr-Roork ... Debndun .. Tbis .as mainly to CODDcct tbe importaat 
ceatres of Roorkee aDel DehraduD. 
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6. I~ this regard the Audit Para has Itated that in March 1978 the 
Director General, Posts and Telegraphs (DGPT) sanctioned a project 
estimate for the expansion of New Delhi-Ambafa Coaxial system from 
4 MHz to 12 MHz a,nd for provision of a spur route of 2.6 MHz system 
between Saharanpur and Debra Dun <later ~hainged to Muzaft'arnapr .. 
Dehra Duo) at a cost of Rs.7.82 crores. ~ 

Delay in execution of the Scheme 

7. Tbe Audit Para reveals that the scheme was expected to be 
commissio¥d by tbe second half of 1919-80 and to earn.a revenue of 
Rs. 10.08 crores per aonum • 

. The 12 MHz syftem over the main route from New Delhi to Ambala 
was commissioned in January 1983 wbile: the 26 MHz system on tbe 
Muzaffarnapr-Dehra Dun· spur route' is yet to be commissioned 
(October 1985). 

8, The delay in commissioning.of the scheme was d~e to the followiD8 . 
reaSODS : 

(n) Non-adherence of delivery schedule by the 'foreign suppliers in 
respect of 12 MHz equipment. 

• (b) Piecemeal placement of orders. for. equipment on ITI and issue of 
of various amendments to the purchase orders, The Department 
stated (October 1985) that orders were ·placed piecemeal on ITI 
as per the needs in the field. 

(c) Placement of piecemeal orders on HiDdu~tan CabJesl.-imi'tcd 
fHCl) for coaxial cable. The Department stated (October 1985) 
that orders for cables were placed on HCL as and when Power 
Rnd Telecommunication Coordination Committee (PTCC) clear-
Rnce was accorded and the order for cables placed in November 
1978 was for small lengths required for main.tenance purpose anc!-':'" 
the above factors did not contribute to· any delay. However. the 
fnct remains that the cable order of November t978 did include 
order for supply of cable for 3 "sections .of ,be route (viz. 
Muzllffarnaer-Saharanpur. . Sabaranpur-YamunanasaT aDd 

.. YamUDana.ar·Ambala)~ .. 
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(Il Mai" Route: (New Delhi-Muza./farnagar-Ambala) 

•. 9.. The Audit Para reveals that the delay in completing the project is 
attributed partly·· to non-adherence'of delivery schedule by the foreign 
~ppliers 0' the 12 M Hz equipment. The Committee. therefore. enquired 

·"by the foreigo suppliers failed to keep up the schedule. The Committee 
also desired to have chronology of events beginning with fioatation of 
teDders. In a post evidence note furnished to the Committee, the Depart-
ment of Telecommunications stated as fol/ows : . 

- Order placed on MIs. Ericsson, Sweden 
as repeat order on earlier ten4er . . . 

-Supply commenced in (FOB) 

- Scheduled completion of supplieJ.:.s u per 
contract. (FOB) . 

-March '78 . 

-Nov. '78 

-luoe'79 

-Last date of delivery (FO.) of equipments . 
extended to ." 

-Dec. '79 

-SuppJies completed (FOB) ..L.Feb. '80 

~ )0. Another factor pointed out in the Audit Para leading to deity in 
. completidg the project was the piecemeal placement of orders for equip-

ment on ITI and issll'C' of various amendments to the purchase orders, 
The Committee desired to know why a detailed brea~·up and precise 
schedule for supply of raw-materials and, accordingly, a more rational date . . 
of completion of the project could Dot be worked out in advance to obviate 
time oyer run and cost over-run. The Department of Telecommunications 
stated in a note that an estimate of supply schedule had been made in 
advance. The orders for the equipment were placed and supply schedule 
indicated. The dates of various ordeu. the target date for supply and 
actual date of supplies arc siven below: . 

Details of order 

-. 
1. 12 MHz Line Bqpt. p.O. 

No. 8-2/77·MMO dated 
31-3-78 on MIs. L~M. 
Ericsson. Sweden 

2. MUX. P.O. No. MMCI'I 
2086/77 dated 506-78 op 
MI •. ITI 

Scheduled dat.c of' 
supplies . 

Nov. 78 to June 79 
extenticd upto 
Dec.79 . 

31-12-78 

Supplies 
actuaUy R.markl 
completed 

November. 81 • 



• 

11.' Tbe' main route from New Delbi to Am"la was commissioned 
in Januaty 1983 .. The Secretary. Ministry of CommunicatioD. stated dut-
ins evidence : 

"If you look at tbe main route. tbat is, Delhi~Ambala route, I 
would still say tbat. it has been comminioned reasonably weU. 
In 1978, when this project wu sanctioned. tbey said that' this 
could be commissioned by the second half of 1980. Personally I 
would say this was an over-optimistic tarset. It could Dot. have 
been done and it has not been done ...••• Tbe time over-run is 
basically related to tbe 'availability of thinss ....• 0 ••• We have been 
bavins a little bit Qf problem in regard t9 indiseDous supplies ' ..... 
partly that was the reason for late commissionins of tbe main 
route even after receipt of imported equipment I am not fully 
satisfieCl with it. But it was done in time. Once it has been" 
received in June 1981, I am not satisfied as to bow it had taken 
'one year i.e .• upto July, 1982 for commissionins that .. One of tbe 
main factors which became critical is the multiplex equipment. " It 
bad not been received, but only a part of tbe equipment was 
received ...... Partly it is,ou,r mistake to club it <tbe main route and 
the spur rOilte). We should have sanctioned separately ...... lt is 
basically over-optimism~'Yes-We can do it'.·, 

(Ii) Spur roult : (Muzajfarnagar-Roorkee-Dehra Dun) 

12. The Audit Para has furtber br~ught out that the spur route-=-2.6 
MHz system on the Muiatfarnasar-Debradun "is yet to be commissioned 
(October 1985)", although it was originally scheduled to be commissioned, 
along with the 'main route,' by the aecond half of 1979-80. It has been' 
furtber brought out tllat though thf! Department decided in 1981 to go in 
for Digital system instead of Analogue system· on the spur route, orders for 
supply of Digital line equipments had not been placed till elate (October 
1985) and tbe coaxial cable laid (by March 1984) at a cost of Rs. 6' lakhs 
will remain idle till such time the Digital equipment is installed and the 
spur route ·is commiasioned. The equipments for asalope system obtained ..• 
from ITI and locally 'at a cost of Rs. 36.70 lakbs had to be diverted to other 
pl~l .. 

13. The above points have been discussed in detail in the Audit Para 
as foliowl : AI per tbe project estimate, purchase orderl were placed in 
December 1977 on the Indian Telephone IndUltries (ITO for lupply of 



Analogue Iine/MUX equipment for the spur route (Muzaffarnagar-Dehra 
Dun) which" included (a) 30 underground repeater huts costing Rs. 0.30 
lakh ; (b) 30 steel termination cabinets procured locally at a c~st of Rs. 0.26 

,lath and (c) Multiplexing equipment cOSting Rs. 36.44 lakhs ordered from 
• the ITI. 

14. Having constructed the repeater huts suited for Analogue system 
and aftet placing orders for MUX equipment for this systeQ'l it was decided 
to convert Mu~ft'arnagar-Dehra Dun spur route from Analogue to Digital 
syste-m and 111 was requested in December, 1981 to stop supply of MUX 
equipment for this route. ITI intimated in Deccptber 1982 that the MUX 
equipment for the above spur route had already been supplied prior to the 
receipt of Department's advice. The Department stated (October 1985) 
that some of the steel cabinets have been used in Delhi TolephoDes scheb1e 
and the remaining have been diverted to some other schemes and that the 
MUX equipments have been installed at some other stations. 

I S. Though the decision to convert the system into Dllital one was 
taken in 1981, orders for the same are stiHbeiDg processed (October 198~). 
Consequently. the coaxial cable laid at a cost ofRs. 69lakhs (March 1984)" 

" would remain idle till the Digital equipment is installed and the spur routes 
commissioned. The Department stated <December 1984). that the route 
was expected to be commissioned iil 1985·86 .. But the order for D~gital 
equipment bas not been placed yet and the case was being processed in the 
Directorate (October 1985). 

. " 

16. The Committee desired to kn()fI the detailed reasons for d6aJ' in 
commissioning of the spur route project. Tbe Department of Telecommu-
nications stated as follows :-

"Provision of 2.6 MHz analogue coaxial system fn the spur route 
of Muzairarnsgar-Debradun was made in the P IE keeping in line 
witb the recommendations of COT in 1981 for greater emphasis 
for digital technology. the scheme was changed to 4igital coaxial 
system to match with proposed digital TAX at Dehradun. 

"These equipments . were not manufactured indigen'O~sly and were 
to be imported from abroad under 8th World Bank loan. But 
this could not be done OD account of procedural differences with 
World "Bank 'on Evaluation' of Tender. The case is now being 
processed under Free Foreign Exchange and the evaiuation of 
latest tenderoJ:l digital coaxial ~ystem' is being expedited~" 
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17. As broughtont above that having decided to convert the 
. Muzaft'arnagar~Dehra Dun spur route from Analogue to Digital System, 
the Department"requested the Indian Telephone Industries in December 
1981 to stop supply of MUX equipllJent for this route for which the ITI 
replied, in December 1982, that all the MUX equipments had alr,~ady been 
supplied prior to the Department's advice. The Committee, therefore, 
enquired whether the ~e~rtment ascertained the actual position from the, 
field uoits before advising ITI to stop supply_ . ' 

18. In a written note furnished to the committee, the Department .. of 
Telecommunications have stated as fonows : 

"Yes. it was verified. The followinl items were suppliod, 
diverted and used" : 

(1) 4 W acctss bay 
(2) SGTE bay 
(3) T.G.F. bay 
(4) GDFtay 
(5) 2 W access bay 
(6) S.G.C.S. bay 
(7) 960 FG bay 
(8) T.G.F. panels 
(9) ESG for GTE". 

19. As stated in the Audit Para, even though the decision *0 go in for 
Dilital System was taken in 1981. the case for procurement of the Digital 
Bquiprat was still being processed in October 1985; with the result that 
the Coaxial cable laid at a cost of Rs. 69 la~s (March. 1984) would remain 
idle till the Digital equipment. are installed and the spur r~ute is 
commissioned. The Committee enquired why the Department did not 
finalise the case for procurement of Di8ital equipment even after a lapse of 
4 years. The Department of Telecommunications in their reply stated: 

"The tender for procurement of digital systems was initiated and 
Department of Electronics was approached vide DOT letter No. 
12/407/81-MMD dated 8·7.81 io give the import clearance for 
digital coaxial equipment. Subsequeotly the case was processed 
'With the Department of Electronics through letters of even No . 
. ~ated 28.11.8'1, 3.2.82. 19.3.82,28.4.82, 19·7.82 and 16.8.8~givinl 
clarifications and reminders. Joiot meetin, was also held on 
11.1.82. As a result of tbis processing the clearance was liven by 
the Department ·of Electronics on 14.10.82. 
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Meanwhile, the global tender was floated after obtaining 
the concurre~ce of the Ministry of Finance etc. The tender was 
formally opened and evaluated and the formal evaluation report 
of the Department of Telecommunications was not accepted by 
the World Ban~ on certain procedural differences. 

i1Itimately, the funds offered by 8th IDA Loan of the Worl~ 
Bank could not be utilised for this purp~!iF. t. 

20. In this connection. the Committee. asked the Department of Elec-
tronics to furnish their commeuts on the matter. The Department of' 
Electronics in their note furnished to the Committee. stated as follows: 

(I) "The Department of Telecom (DOT). vide letter dated 8.7.1981 
requested the Department of Eiectronics (DOE) to give 
clearance for import of djgi~l coaxial line and associatoed 
digital MUX equipment for the routes; (0 Agra-Jabalpur-
Nagpur. (ji) Nagpur-Sambalpur-Kharagpur. (iii) Ahmedabad-
Rajkot, (iv) Jullundur-Chandigarh and (v) Bhandra-Tumsar-
Gondia." DOE vide letter dated 31.8.1981, requ~sted DOT to 
furnish some clarificatiOns relating to cost data, specincatioDs 
etc. of the equipments and also details of overall plan for 
4500 kms. Routes as drawn up by P & T Department besides 
the five specific routes mentioned above. While furnishiDg 
the requiSite details on these points vide .letter dated • 
28.11·\981. DOT also intimated the routes finally selected 
which ·included the Dehradun-Roorkee-Muzaffamagar spur-
route among others under the New Delhi-Ambala Coaxial 
expansion scheme. " 

(2) "Considering that there was no indigenous availability for the 
coaxial line and higher order multiplex (8 x 34 Mb/s) equipment 
etc., Deptt. of Electronics communicated import clearance 
to Deptt. of Telecom. on 30. 12.8 I for these items to meet 
their requirements during 1982-83. For the primary and 2/8 
Mbls multiplex equipment, DOE requested DOT to place the 
orders on MIs. Gujarat CommunicatioDs and Electronics Ltd. 
and Mis. Indian Telephone Industries Ltd. as they were 
engaged in development and to some extent manufacture of 
these equipments. In view Of· the urgency txhibitcd by Deptt. 
of Telecom., for commissioning of this route and aftcr 
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examination of the case, including holding a moeting on 
11.1.82 by Deptt. of Electronics with Deptt. of Telecom., MIs. 
Indian Telephone Industries Ltd. and MIs. Gujarat Com-
munications .and Electronics Ltd .. further import clearanCe 
was issued'by DOE on 19.2.82 'covering the remaining items 
viz. Primary and 2/8 Mb/s multiplex equipment. The r~fe- ~ 
rences dated 3.2.1982, 19.3.82, 28.4.82, 19.7.82 and 16.8.82 
received "y DOE from DOT and the clearance given by DOE 
vide, letter dated 14.10.1982 related to other routes w bich were 
to be commissioned later." 

21. During tbe course of oral examination bc'f'ore the Committee, the 
Secretary, Department of Telecommunications, Itated inter alia as follows ;, 

II ... For spur cable for Dehradun, initially there was some .delay in 
receipt of equipment a~ later o·n there was a decision that we would 
go in for Digital type of transmission in future; it 'was also a decision 
to ensure' that wo should fall in line \Vith the ultimate network in 
tbe country; but thero had been serious difficulties in importing 
this ~quipment, partiall¥ due to our own difficulties and partially 
difliculties with the World Bank; and the net result is that we have 

'not got that equipment ... J think we did dolay in handling tbe ~ 
tender that we had received: we did not act as swiftly as we should 
have. We also perhaps transgressed the World Bank's guidelines, 
with the result that we had a problem with the World Bank for 
accepting our recommendations and finally it had to be given up· 
That is our failure in regard to this spur route .. , 

On that the orders have not been placed yet. That is. why we got 
di~culty about the change of technology. There was a high power 
committee known as 'Sarin Committeewbich went into it. They 
recommended that the World is changing ~ver to Digital techno-
logy. So-, this policy decision was taken that all our future 
exchanges should be Digital Exchanges. I say that this is perhaps 
one area where there has been difficulty and where we are at 
~u~ ~ 

; 

We have not ordered that equipment till now and to that extentS, 
the cable that has been laid from Muzafl'arnngar is Iyi~g idle. Rs. 
69 lalihs is the cost of tlis cable which bas been' burried and is 
lyinS idle .• ~ . .. . • 



'The b~,inning was DOt IIq, m~ch:. pr.Q,bJ~Ql~, 'Th~, ,mid~,terlD course 
made it complicated." ' , 

i 22. The Commi,ttee desired to know the prescQt P~,st',~.D ,r:egarding 
• procurement, of Digital Equipment. The Departme~t ot" TeJe~~rnmunica­

tions stated in It note :-

, -'It is being process~d agairi~t fr~~ fo'rei~n exchange~'" 

23. The .Committee 'desired to krioW th,c' percetltage of. the work 
completed so far. The Department ofTelcc~mliluDications have stated a's 
follows :-

'; , i"I,"' 

(i) Cable works 
(ii) Equipment work '~ 

100% 
'65%. 

24. , The Committee also enquired ~h'~ther it was pbssiblc t~' indicate 
the date by which this spur route,woulci beoommissioned~. Tile Department 
of Telecommunication hav~ ~tated as fpJlows .:~, ' ,'. ' 

"During the year 1988-89:" 

l Cost escalation 'of the project 

25. The Audit Para bas brought o~ that in 1978 the Department of 
Telecommunications sanctioned the .project' for expansion' of the'New Delhi-
A~bala C'oaxial system from'4-' MHz to 12 MHz'andfo'r provision' ofa'iiplor' 
rout~ of 2.6 MHz system between Sahar'aripu'r and Dehra\Dtni~<1ater thang· 
ed to Muzaffarnagar-Dehra Dun) at -a cost or R.s. 7.82 'crores: ; 

26. Jtowever. two detailed estimates for fa) inst'3l1ation, of equil'ltIent 
and (b) laying of cables. were not sanctioned, evell, thQu,p. '.~hc~~ctJ.Ul.l 
expenditure on the project upto the end of March .1985 ~mounted to Rs. 
10.43 cr()res. Besides. though the- actual expenditure 'had, exceeded the 
estiiilated cost by more than 10 per ~ent. the proj~t estimate ~ad,,?ot been 
revised' (October '1985). The Dep~rtment 'stated, (December 1984) that 

. sanctions for the above two data.iled estimates were being exped.ited and 
, J that the revised project estimate·was Jlnder preparation. However. tbere 

has been' no further progress so far (October 1985). 

'2.7. The Committee desired to know the actual expenditure incurred 
on the project and percentage of the works. c.o.mpleted so far .. In a wrjtt~n 
note furnished to tbe Committee. the Department ;of TeJCCQ".mllnicationa 

. stated inter alia: " 
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"The actual expenditureiacurred on the project is R.s: 1186 laths 
upto 31.3.1986; 

Cable Route Km. 
Equipments (system ltm.) 

The sch~JDe basically consilt~d of two parts: 

100% completed. 
65% completed. 

,(i> TM,main,toJitc.of Ne,w. Dellli-8apur-Mcerut-Muzaffarnagar-
SabaranplH-Yam~a.apr-Ambala. 

(ii) Spur route of Muzaff'arnagar-Ro~rkee-Dehradun. 

The ma.in route bas been fully commissioned. The equipment for 
the sp,u.re route is still to be ordered." 

28. The Committee desired to know the net increase in the cost of the 
project. The Department of Telecommunications stated as follows :-

.. As per the revised pIE the cost of project estimate would be Rs. 
14.47 crores representing an increase of Rs. 665 lakhs." 

• 29. The Committee also wanted to know whether the Project Revised 
Es.t,i.QlJ~ J;J.,a .been d.ra,...n up 1Ulc;t got sanctioned. The· Committee were 
inr~~hat ~ .. e~iJe"estim~te had been sanctioned (vide D.G.(T) letter 
No. 32-42/86-TPL(CX) date4 14.10.86). 

3t. During tlbo.course .of eviden~ .before· tile Cominittee, the Secre-
tary, DeparttQe&t of 1'e1e~0IDmUBication6. stated inter alia : 

•• .. ·We have sanctioned the revised project estimates as well u 
tlie detailed estimate ............... Recently only ... No\\' tbe rev_a. 
estimate ·is a bout· Rs. 14.5 crores. The total r~ute was 515 kilo-
m~res, and ·we have commissiooec1 335 Kilometres ... This is about 
65 percent ............... I wouJd..,·R.s. 10 crores for 65 perCon~ .. to. r I 

31. The project for e~paasioD of the New Delhi Ambala coaxial sys-
·tern (rom 4·MKz to 12 MHz an" for :prDv-isi<Ml of a spur roUote of 2.6 MH~ 
system between Sabaranpur and Dehra Dun (later cha~ged to Muzl.tfar-
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nagar· Dehra Dun) was originally scheduled to be commissioned in 1979-80 
and to earn a revenue of Rs. 10.08 croresper annum. Autated in the pre-
ceding parageaphs the project bas been considerably delayed. The main 
route was commissioned only in January, 1983· and the spur route is yet to 
be commissioned. 

32. The Audit para has pointed out that apart from potential 1011 of 
revenue of Rs. 8.61 crores due to delay in commissioning of the project (on 
the basis of traffic of 1983-8.4) STD traffic handled is very low compired to 

. .. 
wbat was anticipated. The revenue actually accrued to traflie of 1983-84 
was Rs. 3.13 crores against anticipated. annual revenue of lis. 16.52 crores 
on completion of the project (anticipated in 1979-10). The STD traffic in 
198 ;~86 was much less than that anticipated for 1979-80. 

33. The above position is described in areater detailed in the Audit 
Para as follows: 

1. 

1. 
2. 
3. 
4. 
5. 

"The STD traffic handled in 1983-84 by the various routes .fter 
the commissioning of the system was veiy low. as shown in tbe 
Table below. when compared to the STD demands projected in 
the EFC Memo. The 12 MHz system bad been installed only on 
one pair of coaxial tubes of the 4 core large coaxial cable laid bet-
ween Hapur and Ambala since July 1911. Further, in tbo follow-
iDg routes, the traffic handled in 1983-84 was much loIS thaD wbat 
w~s projected in the EFC Memo : 

Route Traffic forece.st Actual 
in the EFC tr.me· 
Memo (In bandIed in 

.'Brlcmp) 1983 .. 14 
(In ErloD,s) 

... _--

New Delbi-Meerut 219~S 16.42 
·New Delhi-Mtizaft'ama,ar 93.8 ·7.76 
New Delhi-Dehra Dun U .... 9 12;13 
New Delbi-Ambala .. 3S3.8 4J.96 
Yamunana.ar-Ambala 110.7 4.28 



-~4. As against the aritiCipated annual revenue of Rs ... 16.52 crores con-
templated intl1e'EFC Metrio on completion of the project (anticipated in 
1979-80}. the revenue actualty accrued on the traffic handled in 1983·84 'was 
Rs;'3~ I)'crores. FUrther. even based on' actual traffic of 1983·84. there 
was potential loss of revenue of Rs. 8.61 _ crores due to del_, of '2 3/4 

• years in the commissioning of the project (from end of 1979·80 to January, 
1983). ' ,-' , 

:5.; The Department: stated (October 1985) that one seetionof the 
rOU1C, (N-ew Delbi":"'Hapur>*as put to c'ommercial usc from July 1981 and 
started~earningreventie for the Depaj-tment~ (The circuits in the concerned 
'sectiOn which Were common to 2 s(.l1emes were reportedly planned and pro· 
vided for in the other scheme which ~as executed simultaneously). ' 

-,' 36~' The Departmend~r'ther stated that "variations between foreca~~ 
and actuals are inherent on account of number of variables affecting -the 
re~lisat!~n of thos~ projecti,09s like., Swit~ioa capacity of the exchanaes, 
performance of the equipmeJlt et,c. The traffic duriog tbe year 1985·86 has 
bliiIt,upsubstan.tially and lSgiven' below: '. ' 

'.' , 
'I, 

----'--' -' -'~.~-----'-". --&...,":"'-~--'----"--'--' --------------

l.Ncw OcUli,. Meerl1t~ 
2. ,'. Ne,wDelbi-Mu.zJtt1'al'ftagar 
3. Am bala - Yamunanagar 
4. Ambala-~ew Delbi 
5. New Delhi-Debra DUD 

1'.' 

.' -1IiII 

39.30 Erlongs 
22.2~ Brlongs 
26.36 Erlongs 

176.19 ErloDas 
30~79 Erlongs 

However, this traffic in 1985-86 was also much less than the projections 
madeio ,BFC Memo for traffic to be handled in 1980. 

37. The Committee asked the Depart~eDt of Telecomm uoicat ions to 
furoi~h their comments on the observations in the Audit Para that "apart 
froin ppleotial loss of revenue of Rs. 8.61 crores 9;UC to delay in commia-
sio~Di of the Project· (po the basis of 1.983-84 traftic)STD traffic handled .. 
is very low compar¢, to what was .anticip~ed. The ~eveDue actually 
acc~e~ho traffic of 1983·84 was.,Rs. 3.13 crores,spinat anoual reveobe of 
Rs.16·S2 crores on couapletion of the project (i.ot~oipa\ed io 1979-80):' 

38. The Department of TelecommunicatiOD stated that: 

.. ' 
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"the revenue has been j'ncreasing every 'year, However, it has not 
rcached upto the expected level due to non-commissioning of 
pending spur route and restricted genera] growth in the number of 
tpc;.) t~lephone ej&.changes: 'The.aciual traffic bas not increased as 
anticipated, .. 

39 .. , It was pointed out to the Department of Telecommunications tbat 
"the STD traffic handle!.bY this coaxial system in 1983·84 was very much 
less than that- projected/anticipated by the Department in the 'EFC Memo". 
As seen from the'Tabie q8,1 of Audit Para) the actual traffic was less than 
lO%.o( the Projections in all the 5 routes. The Committee enquired the 
basis on which the D'epar tmc;nt forec~st the traffic to be handled, ,The. 
Department of Telecommunications stated in,a note that the basis oftraffic 
forecast is :-' , . 

(0 Anticipated growth and automatisation of local eJlcbanges and 
t AXil conceFbed, 

Cii) Commissioning programme for TAXs and stations to be parented 
to each TAXs as planned. 

.. (iii) Availability of reliable media. 
• 

(iv) Anticipated gi:owth of manual trunk traffic b.ased on community 
of interest. . For th~ above analysis and forecast of traffic. a spe-
cialised c~1 istherlil in the-Rirectorate. 

Based upon the a.bove data, the forecast is prepared by application 
of the following main parameterspres:cril)ed by Trunk planning gr0\P. 
These are ; 

(i~ On t(unk:.:auto'tJiatisation . plan 80% of the manual trunk traffic is 
taken fot autonlktisation and 20%' for manua] warkin& as per 
average standard' fixed by the Department. ' 

(ii) 15%:growth per year .is. applied· to the exjs~ini.traffiq. 
(iii) .. Average 'holding time of the' STD caU is taken as'6O seconds. 

(iv) BU8}' hour to. daytraftic ratio ii taken,~s 1:8. 
(v) Spurts. 'to the elListing .tfaffie are ass~med. 

"':'On Automatisation -2.5 times' 
""':';Ori provision 'of reliabte media -2 times-' 
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However, the traffic forecast for the TAX. needs more precision (or 
which continuQu!l review is being done to improve forecasting. 

40. Asked whether it is ensured &y the Department that the inter-
related schemes/developments whi"ch justify this transmislion project are 
executed in time and if so. the reasons for the hUlJe shortfall in. traffic! 
revenue when compared to tb~ projections made in PIE EFC Memo. The .. 
Department of Telecommunications stated that ev,ry effOit is beinB'made 
to commission the varions inter related schemes but it materialises or gets 
delayed due to various constrains of availability or material and other 
reasons. 10: this pase. as an example, the link of Muzaffar Nagar-Roorkee-
Dehr~dun could not be completed in time due. to non-availability of Digi-. 
tal equipment. With the result the traffic of whole of North West U.P. &; 
Hill Area could not come Ofl this proposed route. this is one of the 
reaSons for the traffic not coming to the ptojected levels. 

41. In reply to a question whether the Department at any time com-
pared the actuals with anticipations made eariier and what efforts have 
boen made to achieve the anticipations, the Department of Telecommuni-
cations stated ; 

"It is being monitored and additional circu·its are being provided 
al and when required." 

, 
42. During the Course of evidence .before the Committee·, the Secre-

tary, Department of Telecommunications, stated i"ter alia: , 

" .. We have evolved a certain formula for forecastiD, traffic ••• We 
are trying to see. if we can build up adequate data with reprd to 
. different areas to determine whether growth is related to a parti. 
cular area, whether the traffic growth is different in difl"erent 
areas: We are trying to evolve this and see whether we can find 
out a more accurate forecasting method. 

'''Our estimate is that·duriDlI985~86 we have earned a total of 
about R •. 12 crores as a result of this soaeme ...... ·after aboUt six 
years . ':This.is the actual that we touched. last year. Our estimated ' 
earning was Rs. 9.5 croresin one. year, and in addition we had 
about SO groups, that is sax 12 600 challDels working fOr manual-
traffic and for hiring to variou.large user ... ·By and larae there has 
been no major increase (in traffic rate) durin, this period". 



Non-recovery of liquidated da;'uges etc. from foreign supplier. 

43. The Audit Pata has brought out that a purchase order for the 
: supply of 12 MHz Jineequipment "las placed in March 1978 on a firm at.a 

cost of 20.23.405 Swedish Krones ,equivalent to Rs. 36.78 lakhs approxl-
mately. Supply was to commence by November 197K and was to be complet-
edby June 1979 equipments being despatched by sea on prepaid freight by 
the firm. On the request of the firm. the delivery period was extended up-
to 31St December 1979 reserving the right to claim liquidated damag~s for 
delayed supply beyand the original con'tracted date of 30th June 1979. 
Though supplies were completed by air-lifting the last consignment in 
February 1980. the Department addressed the supplier for recovery of liqui-
dated damages amounting to Rs. 1.84 lakhs in September 1984 only. The 
Departmeot stated (October 1985) that the recovery of warehouse charges 
and extra custom duty was being pursued with th~ Manager of the Ware· 
house and the Customs Department and as regards recovery 9.f liquidated 
damages, the,supplier had .been intimaud about th~ total amount of Jiqui-
da.tec1 damages. 

44. ,The Committee desired to know the amount of )jqui~ated dama-
ges sought to be recovered froin the supplier and the present stage of the 
recovery process. In a written note. the Department of,Telecommuni-
cations stated "the recovery of liquidated damages to be paid by the 
foreign supplier in re!\pect of P,O. No. 8-2/77-MMD dated 31 3.1978 
amounting ofRs, 1183077 which includes'the 12 MHz line equipment for 
New Delhi· Ambala also is being processed. The supplier is being pressed 
to pay these char-ges," 

• 45. The Committee find that in March 1978 t he Department of Tele-
communications sanctidned a project for expansion of the New Delhi. 
Ambala coaxial system. from 4 MHz to 12 MHz and for provision of a 
spur route of 2.6 MHz system between Saharan pur and Dehra Dun (later 
changed to Muzafrarnagar-Dehra Dun) ill a cost of Rs. 7.82 crorcs. , '. 

46. The scheme' was expected to be commissioned by the second half 
of 1979-80 and to earn~a revenue of Rs. ]0.08 crores . • 

47. While the 12,MHz system over the main route from New Delhi 
to Ambala Was. c(tMmi,$sioned in January 1983, the 2.'6 MHz system on the 
Mw;affarugar-Debra'Dun'route is yet to be commissioned. 
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48. It is disquieting to note that although most of the equipment had 
been received by June 1981, the commissioning of the project was fu~ther 

delayed by more than one year. The project phinning,and i11lplementation 
machinery rema.ins weak. The whole" project has not been handled care- , 
fully from the stage of pr'eparation upto the stage of execution and placing ~, 
of orders. Lamentably in tbis ~ase' the project fai1~d on all counts and 
even now the detailed estimates for instailation of-equipment aod layipg of 
cables are not sanctioned. 

"The estimates for the maiD roUte from Delhi to Ambala (or 12 MH z sys~ 
~m aDd for 1.6 MHz system OD tbe Muaffamagar-Dehra DUD route were 

, clubbed tog!lther aDd as coDceded by the GovernmeDt this was a mistake. This 
clearly iDdicates tbat the entire planDing was dODe in a 'casual manner with-
out, taking into acconot the' various implicatioDs Involved. The C~mmlttee 
deprecate this approacb. 

49. There was an abnormal delay in executing the spur- route-2.6 MHz 
system on the Muzatrarnagar~Debra Dun section."" Altbougb it was to be 
commissioned by the second half of 1979·80 along with the main ronte. the', 
spur route is yet to be commissioned.' It is likely to be ready after further 
delay oftwo·years in 1988-89 oaly. ' 

SO. The major reaSOD advanced for delay ia the execution of the sc~eme 
is to the mid-term cbange in the type of technology from Analogue to the 
Digital system. WheD equipment like underground repeater huts, steel termi-
nation cabinets. multi-plexing equipmenl, etc.. wortb' Rs. 36.70 lakhs, h~d 
already been purchased and sunk for the originally" proposed Analogue system, 
it 'was dec~"cd to change the 1echnology from Analogue syste~ to Diaital 
system, Besides.' aD amount of Rs. 69 lakhs 'bas already been invested in 
Installing c8axial cable. 

, 51. The COl1\mittee have no doubt tbat the project was ill conceived and 
tbe Department did not take into ~ccount tbe latest technological advancement 
wbile formulating the above pro ject whicla resulted in avoidable expenditure 
besides delaying tbe project considerably. In fact the Digital system was • 
already established In' many countries when tbe project esti~ate was sanc-",' 
tioneet by tbe Departmeot in March "1978. Tbe explanation of tbe Depart- ' 
ment that the commercial systems were yet to be fully proven is faeile. 

52. The Committe~. therefore. urge tbat the Department should care-
~Iy serotinlse their projects and while formulating feasibility 'reports enry 
care, should be taken -to see tbat tbese are realistic 'an" 'como ..... to latest 
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technology. If there is time gap between the investment decision and the 
execution of the project, a quick review of the project, to ensure that techno-
logical,development in the meanwhile has not ren,dered it obsolete, ,should 
invariably be undertaken. 

• 53. The Committee deprecate that due to delay iD finaUsing the orders 
for procuremeDt of the Digital, equipment the lightb I,D.A. loaD of the World 
Bank could not be' utilised for tbis purpose lind is being processed agalDst free 
foreign excbange. Tbe Committee also note that there bas been unusual 
delay of nearly ODe year for tbe issue of import clearance for digital coufal 
equipment by the Department of FlectroDics and this was ODe of the rea SOIlS 

due to which the Department could not get loaD of the World BaDk for tbis 
purpose. ,The Committee deplore this casnal approach aDd lack of coordi-
nation between two Ministries of the'Government of India. 

54. The World Rank 108Ds are obtained with gre~t difliculty after long 
pursuations and protracted negotiations witb tbe sole objective of speeding up 
tbe progress of tbe developmental eWort. Tbere is abundaDt Deed for caution 
aDd alertness ht. projects involviDg foreigD exchange in view of unsatisfactory 
foreign exchaDge reserve position iD tbe couDtry. The Committee feel tbat if 
the Ministry bad closely monitored the implementation of the project and 
serupulously followed the World Bank guideliDes tbis desirable situatioD could 
have been avoided resultinR in unloss of* precious foreign exchange at 
favourable terms. • 

55. I~ 1978 the entire expaDsion project was estimated to cost Rs, 7.82 
crores. However due to delay iD executing the project it is expected to cost 
Rs, 14.47 crores, which meaDS aD increase of 85% as per the revised estimates 
sanctioned r!'lCeDtly. PreseDtly oDly 65% of tbe work hal beeD' completed. 
"The actual expenditure iDcurred OD the project upto 31.3.1986 il Rs. 1186 
lakhs ... This represeDts aD increase of Rs, 665 lakhs." Tbe Committee have 
DO iloUbt tbat tbe foremost reaSOD for going haywire was 'DothlDg else bot 
inadequate project formulatiOD, iDadequte mODitoriDg and Don-adherence of 
delinry schedules and piecemeal placemeDt of orders. The scope, eflieieDcy, 
eft'ectiveDess' and impact of a project is, to a large exteDt, determiDed by 

I project studies, beDefit cost aDalysis and feasibility aDd fiscal studies which 
'Wa. Dot do~e properly in tbis case. 

56. Tbe Committee fcel tb.t tbii scheme may be oDly a pointer to tbe 
poor ana tardy plaaniDI of the Department of TelecommuDications iD execut· 
iag tbeir various otber projects also. SiDce the Department is iDvolyed in 
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massive expansion and restructuring plans further .delays in projecfimple-
meotatioDs have grave financial and ecoDomic implications, The procedure, 
practices 8Dd oJ:ganisatlo,! iDvolved iD project constructioD and impHmeu-
tation, tberefore, require critical analysis, monitoriDg and review. The 
,Committee, therefore. recommend tbat an apex body may be crealed by the 

, Departmenf of Telecommunications to evaluate and monltor tbe progrelll ~ 
made by them in executing all their expansion projects and to reassess aDd 
rearrange their priorities wberev~r necessarY so that the mistakes of the 
past, a. in tbe present, are not repeated. 

,.. 
57. Tbe Committee note tbat in 1979·80 it was aoticipated thatoD 

completioD of the project' the annual revenue iii 1983-84 would be about 
Rs. 16.52 crnres, However. the reveoue which actually accrued was only' 
Rs, 3.13 crores. The traffic for subsequent years also bas not showD aDy 
appreciable improvemeDt. Tbe Departillent of Telecomm!lnications have sougbt 

, to explain tbis shortfall "due to none-cOminissioning of tbe pending spur 
route and restricted general growtb In tbe number of local telepbone ex-
changes. The aetual tntBc ha .. Dot inereased as aDticipated". Even bafed 
on actual traffic of 1983-84, tbere was loss of renDue of R$ 8.61 crorei He 
to delay of 2: years in the commissioning of the project (from end-of 
1979-80 to January 1983). w 

.. 58. Con'lidering the wide llmpUtude of the nflations bil!hlightcd a!toft, 
the Committe .. feel that the method or formula for forecasting the trallc 
does not seem to be realistic. This needs to be rationalised. 10 tbis con-
.edioD tbe Committee ban noted tbe statement of tbe Secretary. Telecom-
munications that they "are trying to evolve tbis (formnla) and see wbetber~e' 
can find out a more accurate forecasting Diethod". Tbe Committee expect 
tbat contInuous etrorts sbould be made to 'devise a more realistic: formula for 
estimating the reveouepofentlal. " 

NEW DELHI. 
April 20. /987 ---------
Chaitra 30. 1909(S) 

E. A YVAPU REDDY, 
Chairman. r, 

Public A.counts Committee. 



APPENDIX I 

(See Para'l of the Report) 

P~ragraph 18 of the Report of the Comptroller and Auditor General of 
, India for 1984-85, Union Government (P&T) . ' 

Audit Paragraph 

18. New Delhi-il.mbaiaCoaxial Ex!ansion Scheme 

In March 1978 Di~ector Genera), Posts and Telegraphs '(DGP'f) 
sanotioned. a project estimate for the expans.i?n of New' Delhi·Ambala 
Coaxial sy~tem from 4 MHz to 12 MHz and for provision of a spur route 
of 2.6 MHz system between Saharanp~r and Dehra Dun (later changed to 

• 'Muzaffarnagar.Dehra Dun) at a cost of Rs· 7,82 crores. Th~ scheme was 
expe,cted to be commissioned by the second half of 1979-80 aO,d to earn a 

( revenue of Rs 10.08 crores per annum· The 12 MHz system aver the main 
route from New Delhi to Ambala was commissioned in January 1983 while 
the 2.6 MHz system on ihe Muzaffarnagar·De.hra Dun spur route is Yl!t to 
be commissioned (October 1985). ' 

, . 
Two detailed estimates for instaUation of equipment and laying oC 

cables were not sanctioned. The actual expenditure: on the project upto • 
the cod of ~arch 1985 amounted ,to Rs. 10.43 crores· Though the actual 
expenditure had exceeded the.estimated cost by mOle than 10 per cent, the 
project estimate had not been'revised (October ~985)· The Department 
stated (December 1984) tbat sanctions for the above two detailed estimates 
were being expedited and that tbe revised project estimate was under 
preparation. However. there has been no further progress so far (October 
1985). ' 

The delay in commissioning of' tbe scheme was due to the followillg 
rea.ons,' 

(a) non-adherence of delivery schedule by the foreign suppliers in 
resp~ctof 12 MHz equipm~Dt. 

19 
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(b) Piecemeal place91ent of orders for equipment on ITI and issue of 
various amendments to the purchase orders. The Department 
stated (October 1985) that orders were placed piecemeal on ITI as 

. per the needs in the field .. 

(c) Placement'of piecemeal orders,on Hindustan Cables Limited (HCLl 
for coa~ial cable. The Department !ttated (October 1985) that 
orders for cables were placed on HCL as and when'Power and 

Telecommunication Coordination Committee'(ptCq clearance was 
accorded and the order for cables placed in November 1978 WaS 

for small lengths required for maintenance purpose and the above 
factors did not co~tribute to. any delay, Ho\yever, the fact 
remains that the cable order of November 19'78 did include order 
for supply of cable for '3 sections of the route (viz. Muzaffarnagar-
Saharanpur," Sahllfanpur-Yamunanagar and Yamunanagar-
Ambala), 

The STD traffic handled in 1983784 by the various routes after the 
commissj~njng of th. system was very low (Table 18.D when compared to 
the STO demands projected in the EFC Memo, The 12 MHz system had 
~en installed only on one 'pair of coaxial tubes of the 4 core large coaxial 
cable laid between Hapur a~d Ambala since July 1981. Further, in the 
following routes, the traffic handled in 1983·84 was much less than what 
was projeced in the EFC Memo. 

, TABLE 18.1 

--- ---_._---- -- ------- - - -- ------ -----.---~ 
Route 

• 

'1. New Delhi-Meerut 
2. New Delhi-Muzafi"arnagar . 
3. New Delhi - Debra Dun 
4. New Delbi-Ambala 
S. Yamuna nagar-Ambala 

Traffic foreca$t 
in the EFC 
Memo(ln 
Erlongs) 

219.5 
93.8 
154.9 

353.8 
110.7 

Aciull 
,traffic 
handled in 
1983-84 
(In Erlongs) 

16.42 
7.76 

12.73. 
41.96 
-4.28 

As against the anticipated annual revenUQ of Rs. 16·52 crorei contemp-
lated in the EfC Memo on completion of the project (anticipated in 
1979-80), the revenue actually accrued on the \raffic handled in 1983-84 was 
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R$. 3.J3crores, Further. even based on actual tramc of 1983-84. there "as 
potential loss of revenue of Rs· 8.61 crores due to delay of 21 years in . . 
the commissioning of the project (from end of 1979-80 to l!lnuary 1983). 

The Department stated (October 1985) that one section of the route 
(New Delbi-Hapur) was put to commercial use from July 1981 and started 
earning revenue for the Department. (Tbe~ircuits in the con~ernod section 
which were-common to 2 schemes were reportedly planned and provided 
for in the other scheme which was executed simultaneously). 

The Department further stated that "variations between forecasts .and 
actuals are in herent on· account of number of variables affecting the realis-
ation of those projections like Switching capacity of the exchange •• 
performance of the equipment etc. The traffic during the year 1985-86 hal 
built up substantially and is given belo~,(Table 18.2) :-

TABLE 18.2. 

1. New Delhi-Meerut 
2. New Delhi-Muzaffarnagar 
3. Ambala-Yamunanagar 
4. Ambala-New Delhi 
5. New r,)elhi-Dehra Dun 

39.30 . BrIon •• 
_ 22.20. BrIongs 
- 26.36 Erlonss 
176·19 ErIongs 

30.79 Brion .. 

However, this traffic in 1985·86 was also mush less than the projec-
tions· made in EFC Memo for traftic to be bandIed in 1980. 

. ' .. 
The followilil' further' points' were noticed during the review of the 

project: 

(i) Blockage 0/ funds and non.compl.t;on of spllr rOllte 011 accollnt 0/ 

change from Analogue system to Digital system alld digital 
. equipment not yet ordered 

As per- tli'e project estimate. purchase orders were placed in December 
1977 on the Indian Telephone Industries (ITf) for aupply of Analosue Iinel 
MUX equipment for the spur route (Muzaft'arnagar·Dohra DUQ) which 
included (a) ~O undersroun~ repeater huts costins Rs. 0.30 lakh <b) 30 stecl 
termination cabin~ts . procured \ locally at .. cost of Rs. 0.26 lakh and (c) 
MultiPlexing equipment costing Rs." 36.44 lakhs ordered from the ITI. 



Havh1g constructed the 'repeater huts suited for Analogue system and 
after pladng orders for MUX equipment for tbis system it was decided to 
convert Muzaft"arnagar-Dehra DUD spur route fl'om·rAaaloguo.to Di8ita~ 
system and ITI was requested in December· 1981 to stop supply of MUX 
equipment for this route. ITI intimared in December 1982 that the MUX . 
~quipment for the above spur rout~ had already been supplied prior to the ,; 
receipt of-Department's advice. The Department stated (October 1985) 
that some of tbe' steel cabinets have been used in Delhi TclephQDes scheme' 
and the remaining bave- ·been divorted to some otber. sdlemes and that tbe 
MUX equipments nave·+leeo inatalle.4-.at.some other stations. 

Th0ugh;thcdeeision. to convert tbe.system into Digital ,one was taken 
in,·I984.. or.dcrs for. tho- s&mc ar.C! still being pr~ecssed ,<october 1985). 
Cf'iaRquontly, the coaxial-cable.laid.at a cosfof Rs. 691akhs (March 1984) 
would: remain idle tilHbe Digital. equipment is installed and 'he spur routes 
commissioned, The Department stated.(Dect.JUbcr 1984 that tbe route was 
expected to be commisSioned in 1985~86, But the order for Digital equip-
ment has not been placed yet: and . tbe, case was beina processed in the 
DirectoJ ate (October 1985). . 

(ii) NOII~recovery of liquidated damages etc, from/ore/gn supplier 

A purcbasc,~rder for the supply of 12 MHz line equipment was placed 
in March: ·19~& on a firm at a cost of 20,23,405 -5wc4isb- KronCi equivalent 
to Rs. 36.781akhs approximately. supply was to com~enoc b, November 
1978 and was to be completed by lune 1979 equipments being despatched 
by fea' on: prepaid freight-. by the firm.. On the:' requOll.of the firm, the 

,delivery period was extended uptp31at, ~ber 1919relCl'Ying ~he right 
to claim liquidated damages for delayed supply beyond the .rigina) contr-
acted date of 30th· J1me·1979~" Tboughs~p_werecomplcted by air-
lifting the last cpnsignment in February 1980, the Department addrcsliCd 
tbe supplier for -recovery of liquidated damages amounting to Rs: 1.84 laths 
in Sept~be1' '19M omy. Tbo:Depa,tmcot stateddG.ct~bCI. 19S5) that the 
recovery of warehouse ch...,es· aDd eMu-. cnatam dw.j.wal..b~ing pursued 
with tbe Manager of the Warehouse and, the .. ;CustomJ Dcp,utment and as 
regards recovery of liquidated damales. the supplier had been intimated 
abeat tho totuamont ot:'li4Uid&t&d,.dema~... ;. 

(Ui). PIfOCUNM'III, of t"tHgeIlOl48, equipment not required 

For supply, of. iDdigCjDOUS equipment, piecemeal orders aild amoad .. 
ments tG. tU. order wcccs placed. 00 ITI <furing Dtfcember 1 fJ77- to ,August 
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t979. and in- 'March -1980,directiobs were given to ITI for efi'ectinl. the 
suppJies after--ebeckinl Wfth'5tb'e variOus amctodments. 

Orders were placed ~nITl in' May 1978 for supply of 70 number of 
repeater casings required'for the line repeaters to be supplied by the foreign 

.. firm. 27 repeater calinas catting Rs. ] .11 i lakhs were received by October 
]983. In February 1984. 'the Department realised that the line repeaters 

'supplied by the ft)rcigo finD did not require these repeater casings. The 
Department stated (Oct~ber -1985) that the re~ater, easings have bren 
diverted to some other soheltles. 

-Summing up 

rhO' foflowing mainpoints:emerge : 

-Two detaiJed "tiatates'for-, (a) installalilon of equipment and (b) laying 
of cables were Dot sanctioned. 

-Though utud expeDditure of' Rs. 10'43 crores incurred u,pto March 
1985 exceeded the estimated cost by more than·;,IO per cent. revised project 

'estimate bas Dot been prepared'-and sanctioned . . 
--Main route was-commiasioned only in January 1983 and th8 spur route 

was yet to be com mi Ssf oDed (October 1985). ~oligh the· Department 
decided in ,I ~ I to go ''In''for Digital system instead of AnalogU'C system on 
the 81'ur route, orders'-foT sUPl'ly of Digital line equipments had not been, 

. placed till date (October '1~5) and the coaxial cable laid (by March 1984) 
at a cost or Rs. 69 lakhs will remain idle ;tiIJ such time the Digital equip-
ment is installed and the spur route is commissioned. The equipments for 
analogue system ohtained f.tom ITJ:and 10oallY'8t a cost of Rs. 36.70 lakhs 
had to be diverted to other plaees. 

-Apart from potentiallos!l'of revenue orRs. 8.61 crores due to delay in 
commissioning of the projtcnon the basis of traffic of 1983-84) STD traffic 
handled is very low compared to what was anticipated. the revenue 
actually accrued to traffic of 1983-84' was Rs. 3.13 c.rores against anticipated 

,~ annual revenue of I\s. 16:52 crotes 011 co~ple'ion of the project (aoticipated 
in 1979-80>. the STD traffic, in 1985-86 was much Jess that anticipated 
for 1979-80. 

- Liquidated damages amo~ntiDI to Rs. 1 ~84 laths remain to be reco-
vered from a foreign firm for which: the DopartRlent took up the matter in 
September ]984 ooly. . 
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